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ENDORSEMENT
RETURN TO INVOICE

In consideration of payment of additional premium, notwithstanding anything to the contrary contained in the policy, in case
the Insured Vehicle becomes a Total Loss / Constructive Total Loss as per Section -I of Standard Package Policy, Company will
pay the difference between the Insured's Declared Value (IDV) of the Insured Vehicle fixed as per GR.8 of IMT 2002 and the
Manufacturer's Current Listed Selling Price of New Vehicle of same make, model, specification as that of the insured vehicle.

If Manufacturer's Current Listed Selling Price is not available due to withdrawal or stoppage of production of vehicle, the latest
available market price of the vehicle at the commencement of insurance /renewal shall be considered.The amount paid towards
registration charges and road tax, taken together will be reimbursed up to a maximum 10% of IDV in thepolicy,Manufacturer's
Current Listed Selling Price means the ex-showroom price of the insured vehicle including prices of accessories specified in

the schedule of the policy,as on date of commencement of insurance/renewal.

PROVIDED THAT

1. IDV is fixed as per GR.8 of IMT 2002 as mentioned in the policy. In case of lower IDV difference will be borne by the
insured.

2. Cover is opted at the time of inception of insurance.

Subject otherwise to the terms, conditions, limitations and exceptions of the policy.



